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 SOME  HON.  MEMBERS:  No,  no.
 SHRI  Pp.  G.  MAVALANKAR

 (Ahmedabad):  In  this  Session  we
 have  been  postponing  half-an-hour
 discussions  every  time,  and  come  of
 us  afe  quite  prepared  and  ready  here
 to  ask  questions.  So  why  should  that
 depend  on  only  ome  member?  The
 discussion  on  the  Finance  Bill  may
 continue  tomorrow.  We  should  not
 postpone  the  haf-an-hour  discussion.

 oft  सु  लिये  (बाका)  :  यह  बित  विधेयक
 का  ममता!  राज  ATE  घट  में  समाप्त  होने
 बाला  नही  हैं,  इस  लिये  इसको  राज  नही
 लेना  चाहिये  ।

 MR.  SPEAKER:
 Damani
 7739  hrs

 HALF-AN-HOUR  DISCUSSION
 Serrtmnc  up  or  PaPer  AND  Newsprint

 Unrts  in  Jom  Sector
 SHRI  S  R.  DAMANI  (Sholapur):

 Mr  Speaker,  Sir,  this  half-an-hour
 discussion  has  argen  out  of  the  ans-
 wer  given  on  24th  July,  ‘1974,  to  my
 Unstarred  Question  No.  471,  My
 question  was:

 All  right.  Mr.

 “whether  the  joint  sector  idea  in
 setting  up  paper  and  newsprint
 units  has  run  snto  difficulties  and
 if  so,  the  basic  differences  that
 have  arisen  between  Government
 and  the  parties  who  were  ready
 to  cooperate  in  the  begining.  oe

 In  reply  to  my  question,  the  hon.
 Minister  has  said:

 “Discussions  on  the  pattern  of
 management  and  mode  of  financing
 of  such  projects  have  been  held
 between  the  Government  and  the
 private  sector  parties,  and  various
 alternatives  are  under  examination.”

 My  aim  in  asking  the  question  was
 with  what  urgency  Government  was
 setting  up  units  to  increase  produc-
 tion  in  the  Joint  Sector  scheme,  or
 otherwise.

 My  second  aim  was  to  know  how
 far  the  ideas  projected  by  the  hon.
 Minister  himself  of  the  joint  sector
 have  crystallised  whether  there  is
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 some  uncertainty  or  whether  it  has
 taken  some  definite  shape  of  partici-
 pation  between  the  public  and
 private  sector.  With  that  intention  I
 raised  that  question  but  the  answer
 was  not  clear.  Therefore  I  have  raised
 this  half-an-hour  discussion.

 We  know  very  well  that  at  present
 there  is  an  acute  shortage  of  news-
 print  as  well  as  paper  in  the  country.
 For  the  last  6  years  therg  is  only
 one  unit  for  newsprint  at  Nepa  with
 a  capacity  of  75,000  tonnes  but  it  pro-
 duces  only  47  per  cent  of  its  capacity
 and  meets  only  30  per  cent  of  the
 country's  requirements.
 n  42  hrs.

 [Mr  Henry  Austamn  in  the  Chair.}
 Provision  has  been  made  and  as-

 surances  were  given  that  the  produc-
 tion  will  increase  and  that  efforts  are
 being  made  to  see  that  the  country
 becomes  self-sufficient  in  this
 and  that  we  are  not  to  import  news-
 print  from  abroad.  But  so  far  no
 new  unit  has  come  into  production
 and  as  such,  the  situation  has  become
 very  serious.  The  newspapers  are
 finding  it  very  difficult  to  get  the
 required  quantity  of  newsprint.  They
 are  always  pressing  the  Information
 and  Broadeasting  Ministry  for  allot-
 ment  of  more  quotas  They  cannot
 afford  to  buy  newsprint  at  high  prices
 in  black  market.  And  this  thing  is

 going  on  Now,  many  news  papers
 have  already  reduced  their  size  and
 the  number  of  व  think  2
 tame  will  come  when,  if  this  situation
 continues,  they  will  have  to  a

 P| mini  newspaper  and  mini  news  }

 saa  at  that  time  it  will  be  difficult  for
 them  to  give  space  for  Mimisters
 speeches  which  they  are  getting  at

 present  s

 SHRI  8,  R.  DAMANI:  Now,  the

 Hindustan  Paper  Corporation  Was

 set  up  in  1970.  What  was  its  aim ?
 The  aim  was  to  set  up  3  pulp  and
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 paper  projects  and  one  newsprint
 project,  to  increase  the  production  of
 pulp  and  newsprint,  Four  years  have
 passed  and  r  want  to  know  from  the
 hon.  Minister  what  progress  they
 have  made  in  this  regard.  The  idea
 was  te  put  up  one  Pulp  and  Paper
 project  of  30,000  tonnes  capacity  in
 Nagaland.  I  think  it  is  only  on  paper.
 Then  one  project  at  Nowgong  for
 pulp  and  paper  with  80,000  tonnes
 capacity  and  another  at  Cachar  with
 80,000  tonnes  capacity  and  the  fourth
 one  is  the  Kerala  Newsprint  project
 with  a  capacity  of  70,000  ‘tonnes.
 These  are  the  four  projects  under-
 taken  by  this  Hindustan  Paper  Cor-
 poration.  Since  1970,  four  years  have
 Passed  but  nothing  has  happened.
 This  is  a  very  serious  matter.  We
 know  it  very  well.  There  is  8९070
 shortage  of  exercise  books  and  note
 books  due  to  which  the  students  arc
 suffering  very  much.  These  could  not
 be  supplied  to  the  students  and  they
 are  facing  great  difficulties  on  this
 account.  This  is  the  situation  which
 we  face.  No  note-books  are  available.
 So,  what  is  required  is  that  we  should
 bestow  our  attention  to  increase  pro-
 duction.  And,  about  the  joint  sector,
 I  would  respectfully  submit,  this  is  a
 good  scheme  of  properly  worked  out.
 Private  sector  can  give  know-how.
 Managerial  talent  can  be  given  by
 them.  Managerial  efficiency  can  be
 provided  by  them,  So  far  as  financial
 aspect  is  concerned,  finance  can  be
 provided  by  both,  and  its  control  may
 be  in  the  hands  of  the  State.  This
 is  a  good  idea  but  this  remains  as  idea
 only  because  no  definite  rules  are
 framed.  We  do  not  know  what  the
 functions  of  the  participants  would
 be  who  will  be  in  charge  of  production
 who  will  be  in  charge  of  finance,  etc.
 what  is  the  function  of  the  Chairman?
 All  these  are  put  in  vague  fashion.
 Whenever  we  see  shortage  like  these,
 something  definite  should  be  done.
 You  have  to  say,  this  will  be  the  area
 where  the  private  sector  wil]  come  in;
 this  will  be  the  area  where  the  State

 control  will  come  in,  ete.  This  will
 have  to  be  spelt  out  properly  ag  that
 parties  can  con.  inte  thig  field.

 MR.  CHAIRMAN:  Please  conclude
 Only  two  more  minutes.

 SHRI  s.  R.  DAMANI:  We  are  think.
 ing  up  of  putting  many  small  steel
 plants.  The  Minister  of  Steel  Mr,
 Malaviya  said  the  other  day,  about
 l000  mini  stee]  plants.  Why  gov-
 ernment  does  not  think  of  small
 plants  of  25  tonnes  spread  all  over
 the  country  ठन  paper  and  newsprint?
 We  have  got  talent.  That  will  not
 cost  more  than  Rs.  3  to  Rs.  4  crores.
 If  hundred  plants  are  there,  there  will
 be  machinery  available  in  the  country
 and  it  can  be  used.  Why  should  we
 go  in  for  big  plants  then?  Medium-
 sized  plants  can  be  set  up  in  the  joint
 sector  by  small  entrepreneurs.

 MR.  CHAIRMAN:  Please
 your  seat.

 SHRI  Ss.  R.  DAMANI:  Small  plants
 must  be  encouraged.  We  can  achieve
 greater  production  by  this  way,  ins-
 tead  of  depending  only  one  larger
 plants.  Sir,  ]  shall  conclude  by  re
 questing  the  hon.  Minister  to  answer
 specifically  on  three  or  four  points.

 What  are  the  reasons  for  the  pro-
 jects  of  Hindustan  paper  corporation
 not  coming  up  even  after  four  years?

 How  and  by  when  the  country’s
 production  wall  be  increased  to  match
 the  demand?

 When  will  be  finalise  the  broad  out-
 lines  of  the  scheme  of  Joint  Sector,
 so  that  the  private  entrepreneur  may
 know  what  is  expected  of  him  and
 what  is  his  role  under  this  scheme?

 Lastly  I  want  to  know  this:  Will  be
 example  the  suggestion  of  putting  up
 small  units  in  small  towns  to  help
 the  economy  of  such  small  towns?

 These  are  my  questions  and  I  request
 the  hon.  Minister  to  reply  to  these
 points  which  I  have  raised.

 SHRI  B.  C.  NAIK  (Kanara):  Sir,
 the  Minister  of  Industrial  Develop-
 ment  has  given  me  a  reply  regarding
 some  of  the  paper  mills  in  this
 country  which  are  supplied  raw
 materials  in  the  form  of  bamboo.
 The  rates  per  ton  of  bamboo.
 vary  in  Madhya  Pradesh  from  Rs.  55

 resume
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 per  ton  to  Rs.  3  per  ton  in  Maharash-
 tra,  Rs.  77  per  ton  in  Karnataka  at
 Present  and  in  Orissa,  of  course,  this
 is  got  at  Rs.  8.40  per  ton.

 The  paper  industry  has  been  sub.
 widised  by  way  of  industrial  conces-
 sions  and  swhsidised  rates  on  the
 royalty  of  bamboo,

 SHRI  C.  SUBRAMANIAM:  The
 discussion  igs  relating  to  the  sctting
 up  of  a  newsprint  unit  in  the  jomt
 sector.  Certainly  we  are  not  discus-
 sing  the  entire  gamut  of  the  indusry.
 Therefore,  I  do  not  know  whether  the
 discussion  now  covers  the  entire
 scope  of  the  paper  industry  since  he
 has  gone  into  the  raw  materials,  the
 cost  etc.,  etc.

 PROF,  MADHU  DANDAVATE
 (Rajapur):  Can  you  follow  how  the
 discusion  has  come  up?

 MR.  CHAIRMAN:  You  are  entitled
 to  put  questions  only—that  too  in
 two  minutes.  If  you  are  going  to
 cover  the  entire  fleld  of  the  joint  sec-
 tor  concept.  I  do  not  know  where
 you  will  etnd.

 SHRI  B.  V.  NAIK:  Since  only
 thirty  minutes  have  been  allotted,  I
 hope  at  least  you  will  give  me  five
 minutes.

 MR.  CHAIRMAN:  In  thirty  minutes
 the  hon.  Members  will  have  to  put
 their  questions.  Then  only  the  Muinis-
 ter  will  reply.

 SHRI  B.  V.  NAIK:  I  am  trying  to
 bring  in  the  raw  materials  because
 the  principal  core  sector  has  been
 subsidised.  Therefore,  the  qustion  of
 joint  sector  has  to  be  seen  in  relevance
 and  In  relation  not  only  to  the  holding
 of  the  equity  partic..ation  in  the
 capital  structure  of  these  units  pro-
 pesed  to  come  but,  in  the  form  of  ca-
 pital  participation,  state  forests  also  go
 into  the  paper  mills  in  this  country.
 which  have  been  subsidised  in  the
 paper  industry  to  the  tune  of  crores
 of  rupees  and  which  run  into  an  as-
 tronomical  figure.  Therfore,  I  would
 like  to  know  from  the  hon.  Minister
 whether  these  various  alternatives
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 that  have  been  told  to  us  since  Octo-
 ber  992  when  the  Industries  Minis.
 ter  himself  made  a  statement  __—re-
 garding  the  joint  sector  concept  are
 rela.ed  to  the  appointment  of  Chair-
 man  and  Managing  Director  of  the
 Board  of  Directors  of  the  joint  sector
 company.  As  far  as  I  remember—
 the  hon,  Minister  will  also  bear  me
 out—he  has  categorically  stated  that
 the  main  incharge  of  the  management
 will  be  a  Government  man.  Under
 the  circumstances,  I  fail  to  under-
 stand  what  is  there  to  be  discussed
 with  anybody  including  the  represen-
 tatives  o*  the  private  sector.  He  may
 also  kindly  tell  ug  whether  there  is
 going  49  be  a  deviation  as  far  as  the
 key  management  personnel  of  these
 joint  sectors  are  concerned,  Why
 should  he  be  the  nominee  of  the
 government?  In  such  a  case,  why
 should  there  not  be  any  scope  for
 other  alternatives.

 In  the  last  one  minute,  I  would  like
 to  say  that  since  the  concept  of  the
 Joint  Sector  means  that  the  joint  sec-
 tor  will  have  equity  participation  by
 the  private  sector,  I  wonder  whether
 the  joint  sector  idea  of  the  Govern-
 ment  in  the  management  field  in  the
 private  sector  has  its  capital  or  whe-
 ther  it  has  worked  anywhere  else  in
 the  industrial  field  not  only  in  this,
 country  but  elsewhere  also.

 SHRI  P.  5.  MAVALANKAR  (Ahme-
 dabad)-  ]  welcome  this  half-an-hour
 diccusion  because  I  fing  from  the  ans~-
 wer  given  by  the  hon  Minister  that
 he  has  not  given  any  satisfactory  ans-
 wer  at  all  on  a  very  important  sub-
 ject  luke  this.  From  that  point  of
 view.  |  wish  to  ask  him  briefly  the
 following  questions

 Does  fie  not  realise  that  the  shortage
 of  paper  and  newsprint  in  our  coun-

 try  is  acute  and  is  getting  more  acute
 ag  months  pass  by,  and  if  80,  is  he

 going  to  depend  for  supply  of  paper
 and  newsprint  on  the  indigenous  pro-
 duction  as  available  and  through  im-

 ports  from  abroad  ,or  is  he  also  going
 to  do  something  to  augment  the  sup-

 ply  by  having  more  production  in  the
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 country?  If  that  is  the  approach,  my
 next  question  ig  whether  he  wants
 it  to  be  in  the  private  sector  or  the
 public  sector?  If  the  private  sector  is
 able  to  do  it,  what  is  Government's
 objectio,  to  allowing  the  private  sec-
 tor  to  have  more  production  ip  these
 two  plant?

 My  next  question  is  in  regard  to
 the  joint  sector.  I  am  myself  quite
 in  favour  of  the  joint  sector  idea.
 Tuerefore,  I  am  asking  him,  whether
 Government  are  really  in  favour  of
 the  joint  sector  idea,  ang  if  so,  whe-
 ther  he  will  take  advantage  of  this
 discussio,  and  tell  this  House  in  some
 broad  details  what  exactly  is  his  and
 Government’s  idea  of  the  joint  sec-
 tor.  What  are  the  broad  points  in-
 volved?  From  the  answer  given  when
 the  original  question  was  put,  we
 find  that  the  hon.  Minister  has  only
 said  that  discussions  were  held  on
 patterns  of  management  ang  mode  of
 financing.  Various  alternative,  were
 examined,  but  then  he  says  that  the
 main  points  of  dispute  or  disagree-
 ment  relateg  to  appointments  of  chair-
 man,  managing  director  and  board  of
 directors.  So.  may  I  take  it  that  the
 question  of  management  in  general
 and  the  mode  of  financing  are  points
 on  which  there  is  a,  agreement  and
 the  disagreement  is  only  on  the  per-
 sonel?  Or.  is  it  also  on  some  of  the
 basic  points  in  regard  to  formulation
 of  principles  of  joint  sector  idea7  I
 would  like  the  hon.  Minister  to  kind-
 ly  give  some  details  on  this.

 Lastly,  wil]  he  not  agree  with  me
 that  paper  and  newsprint  are  very
 valuable  in  our  country,  because  they
 involve  basic  ideas  and  need,  of  free-
 dom  of  press,  freedom  of  information
 ang  freedom  of  expression  in  our
 democracy,  and  that  if  we  have  this
 continued  shortage  and  continued
 more  ang  more  shortage  of  newsprint
 ang  paper,  then  not  only  our  educa-
 tional  institutions,  but  our  newspaper
 world  ang  our  citizenry  i,  general
 will  be  in  great  difficulty?  There-
 fore,  my  question  is:  What  is  he  going
 to  do  with  regard  to  al]  these  matters?

 SHRI  VAYALAR  RAVI  (Chirayin-
 kil):  I  shall  begin  where  my  hon.
 friend  Shri  Mavalankar  has  just  left.

 ‘It  is  true  that  there  is  so  much  of  scar-
 city  of  newsprint  and  writing  paper,
 and  this  has  affected  the  supply  of
 writing  paper  to  the  student  commu-
 nity  as  a  whole

 In  this  connection,  I  woulg  like  to
 know  from  the  hon,  Minister  whether
 this  joint  sector  concept  has  eroded
 the  activities  of  the  Hindustan  Paper
 Corporation  in  the  public  sector.  I
 am  asking  this  question  specifically  for
 this  reason.  I  have  nothing  personal,
 but  the  reports  appearing  in  our
 newspapers,  especially  in  Kerala,  do
 give  the  impressio,  that  the  present
 coairman  and  managing  director  of
 the  Hindustan  Paper  Corporation  is
 somehow  or  the  other  delaying  the
 Keralg  newsprint  and  paper  project.
 l  woulg  hke  to  know  whether  he  has
 hrmself  put  it  a  condition  to  join  it
 that  no  order  should  be  given  for  any
 machinery  or  no  global  tender  should
 be  invited  if  he  ig  to  assume  powers
 there.  In  spite  of  the  Government's
 request,  still  things  have  been  very
 much  delayed.  Since  the  joint  sector
 idea  has  come  up,  there  are  rumours
 now  that  the  project  may  go  to  UP
 or  some  other  State,  therefore,  this
 fear  has  been  growing  in  Kerala  that
 the  newsprint  project  may  be  shif-
 teg  from  Kerala  to  in  favour  of  the
 joint  sector  project.
 7.59  hrs.

 [Sant  Vasant  SATHE  in  the  Chairl
 I  would  hke  to  know  specifically

 from  the  hon,  Minister  whether  he
 had  written  a  letter  on  July  15,  to
 the  Chief  Minister  of  Kerala  which
 says  that  he  may  be  forced  to  review
 the  stand,  and  the  newsprint  project
 in  Vellur  may  not  materialise  due  to
 certain  reasons.  I  would  like  to  know
 whether  it  is  a  fact.  What  were  the
 reasons  for  sending  such  a  Jetter  which
 may  harm  the  interests  of  the  State
 of  Kerala  and  the  newspaper  indus-
 try  ag  a  whole  as  well?  I  would  like
 to  know  whether  in  the  HPC  some
 officials  are  not  serious  about  the
 public  sector  project  and  they  are
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 more  ip  favour  of  the  joint  sector
 project.

 SHRI  K.  P.  UNNIKRISHNAN
 (Badagara):  I  should  like  to  say  that
 the  tycoons  of  the  paper  industry
 Birlas  or  Thapars,  have  a  very  clear
 design;  they  not  only  want  that  the
 HPC  project  in  Kerala  showld  not
 materialise  but  also  that  the  joint  sec-
 tor  may  be  delayed,  unless  they  are
 patronised.  They  have  a  captive  mar-
 ket  and  in  the  situation  generated  by
 acute  shortages,  the  normal  laws  of
 monopoly  operate  and  they  want  to
 corner  the  profits  for  themselves.  Is
 the  Government  aware  of  this  danger?
 I  have  a  specific  case  in  point.  I
 should  like  to  know  from  the  hon.
 Minister  whether  the  house  of  Birlas
 was  an  applicant  for  the  joint  sector
 project  in  U.P.?  If  so  is  he  also  aware
 that  the  House  of  Birla’s  through  an-
 other  company  Gwalior  Rayons  are
 trying  to  pressurise  the  Central  and
 the  State  Governments  in  the  guise  of
 getting  raw  materials  for  their  rayon
 pulp  plant  in  Calicut  and  to  prevent
 the  implementation  of  the  public  sec-
 tor  project  in  Kerala?  Will  the  Gov-
 ernment  of  India  take  measures  to  see
 that  the  public  sector  project  comes
 up  in  time?  Despite  its  highly  capi-
 tal  intensive  nature,  will  preference
 be  shown  to  new  parties  and  not  to
 those  who  have  already  become
 tycoons  ip  the  paper  field?

 SHRI  C.  SUBRAMANIAM:  The
 scope  of  the  discussion  has  been  en-
 larged  but  certainly  I  do  not  want  to
 avoid  answering  the  questions.  As  for
 newsprint,  there  is  no  joint  sector
 project  at  all  under  consideration.
 Either  they  are  in  the  private  sector
 or  in  the  public  sector.  Hon,  Members
 know  that  NEPA  is  under  production
 and  it  is  in  the  process  of  expansion;==
 by  the  end  of  the  year  expansion  will
 be  complete.  In  addition  they  have
 taken  up  the  Kerala  newsprint  for
 80,000  tonnes.  Hon.  Members  raised
 geome  doubts  whether  it  would  go
 according  to  schedule  or  there  would
 be  delay.  As  far  as  the  processing
 of  the  project  is  concerned,  it  is  going
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 on  as  per  schedule.  But  certain
 doubts  were  raised  with  regard  to  the
 availability  of  raw  materialg  because
 the  raw  materials  originally  pledged
 to  HPC  were  under  consideration  for
 being  diverted  to  Birlas  for  produc-
 tion  of  rayon  yarn  pulp,  This  was
 because  under  the  agreement  entered
 into  by  the  Namboodiripad  Ministry
 Birlas  had  been  given  certain  rightr
 with  regard  to  raw  materials  and
 these  raw  materials  are  not  available
 according  to  the  contract  and  there-
 fore  I  am  tolg  that  Birlas  had  gone
 to  Court  asking  for  damages  of  Rs.  5
 crores  against  the  Kerala  Government.
 We  received  information  that  for  the
 purpose  of  settling  that  dispute  some
 of  the  raw  materials  allocated  to
 HPC  newsprint  project  was  under
 consideration  for  being  diverted  to
 Birlas,  It  is  about  this  that  I  wrote  to
 the  Chief  Minister.  If  we  invest
 about  Rs.  25  crores  and  ultimately
 we  find  that  there  is  no  adequate  raw
 material,  then  not  only  Kerala  would
 be  a  lower  but  the  nation  also  would
 be  a  loser.  I  wanted  clarification  about
 this  and  I  asked  whether  there
 was  any  basis  for  these  doubts  with
 regard  to  the  availability  of  raw  mate-
 rial.

 I  am  glad  to  inform  the  House  that
 whatever  might  have  been  the  podsi-
 tion  in  the  past,  today  it  has  been
 resolved  and  the  Chief  Minister  saw
 me  today  and  assured  me  that  there
 is  no  question  of  diversion  of  any  ot
 the  raw  materials  which  would  be
 required  by  the  HPC  Therefore,
 there  need  not  be  any  misapprehen-
 sion  in  regard  to  that,  He  has  pro-
 mised  to  put  it  in  writing  and  send  it
 to  me  by  day  after  tomorrow  because
 day  after  tomorrow  the  investment
 board  and  the  Finance  Ministry  have
 to  take  a  final  decision  with  regard
 to  the  allocation  of  foreign  exchange
 and  acceptance  of  the  revised  esti-
 mate  from  Rs.  80  to  25  crores.  So,
 hon  members  may  be  assured  that
 the  Kerala  project  will  go  according
 to  schedule.

 Some  doubts  were  raised  about
 HPC.  I  made  a  statement  this  morn-
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 ing  in  the  other  House  and  [  will
 repeat  it  here.  The  Chairman,  Mr.
 Zutshi,  is  one  of  the  dedicated  and
 cammitted  officers.  He  has  given  up  a
 very  remunerative  job  under  Thapara
 and  taken  over  as  Chairman  and
 Managing  Director  of  HPC  for  a
 considerably  lower  emolument  mainly
 because  he  has  earned  enough  and  he
 wants  to  serve  the  nation,  Having
 known  his  functioning  during  the  last
 few  months,  J  can  say  without  any
 hesitation  that  there  can  be  no  ques-
 tion  of  his  playing  the  game  for  any-
 body  else  except  for  the  interest  of
 the  public  sector  and  the  nation  as  a
 whole.  I  request  hon,  members  not
 to  cast  any  aspersions  on  his  inte-
 grity.

 The  mover  asked,  what  is  happen-
 ing  to  HPC?  Nodoubt  HPC  was  a  lit-
 tle  bit  of  a  sleeping  organisation  till
 Mr.  Zutshi  came  That  was  why  he
 was  brought  in.  Since  then  it  has
 picked  up  and  going  forward.  As  far
 as  the  Nagaland  project  is  concerned,

 it  is  for  30,000  tons  of  printing  paper
 and  is  expected  to  be  completed  by
 1976-77.  Orders  for  the  main  equip-
 ment  have  already  been  placed
 Kerala  newsprint  project  is  expected

 to  be  completed  by  1977-78,  and  we
 will  stick  to  that.  Foreign  exchange
 and  finance  is  likely  to  be  cleared
 withm  a  few  days  We  have  taken  up
 Nowgong  and  Cachar  projects  also  for
 80,000  tons  each.  The  project  report
 is  ready  and  they  are  under  examina-
 tion  by  the  Finance  Ministry.  The
 Mandya  project  was  about  to  be  hand-
 ed  over  to  a  private  capitalist,  but  we
 took  it  over.  Its  capacity  is  0.000  tons.

 After  we  have  taken  it  over,  the  pro-
 duction  is  a  little  above  the  capacity
 It  is  to  be  expanded  to  20,000  tons
 per  annum.  This  expansion  is  likely
 to  be  completed  by  ‘1977.  So,  there  is
 no  question  of  HPC  sleeping  over  the
 projects.  They  are  taking  expediti-
 ous  steps  to  implement  the  projects

 The  central  point  was  about  the
 joint  sector  projects.  We  have  two
 joint  sector  projects  under  considera-
 tion,  op”  with  the  Birlas  in  UP  and
 another  with  Bangurs  in  M.P.  The

 financial  participation  has  been  settl-
 ed,  25  per  cent  will  be  the  private
 party’s  participation,  26  per  cent
 Government  participation  end  the  rest
 thrown  open  either  for  financial
 institutions  or  public  contribution.

 Now  the  question  ig  what  should  be
 the  management  set  up.  The  private
 sector  seem  to  think  that  they  alone
 can  efficiently  run  major  industries
 Therefore,  they  say  that  the  entire
 management  should  be  handed  over
 to  them,  even  though  we  may  be
 a  Partner  in  that  My  concept  of
 joint  sector  38  completely  different
 from  what  the  big  houses  seem  to
 think,  After  all,  if  you  look  into
 the  big  houses,  it  is  not  Bangur  who
 ls  Managing  it,  itis  not  Birla  who  is
 managing  it  but  it  is  the  professional
 manager  who  i5  managing  it  even  in
 the  private  sector  I¢  it  is  a  question
 of  hereditary  management,  you  ean
 write  it  off,  as  you  can  write  off  bur-
 eaucratic  management  of  a  public
 sector  project  We  can  write  off
 hereditary  management,  may  be  by
 chance  some  persun  may  be  compe-
 tent.  I  do  not  rule  it  out  But  one
 should  not  become  a  manager  simply
 because  he  is  the  son,  son-in-law  or
 nephew  of  a  particular  person.  There-
 fore,  the  real  management  is  profes-
 stenal  management  They  alone  can
 deliver  the  gonds  Then  the  question
 i,  to  whom  in  the  jvint  sector  the
 professional  management  should  be
 responsible.  ‘Should  it  be  responsible
 fo  the  private  house  which  is  colla-
 borating  in  the  joint  sector,  or  should
 it  be  responsible  to  the  Government,
 or  is  there  any  other  concept  of  it?

 As  far  as  management  is  concern-
 ed,  as  already  pointed  out  by  some
 hon.  Members,  the  key  posts  are  the
 Chairman  and  the  Managing  Director.
 As  far  ac  the  Board  of  Directors  is
 concerned,  it  goes  on  the  basis  of  the
 equity  holding  Therefore,  there  is
 no  difficulty  with  regard  to  that.  The
 point  of  view  nf  these  two  houses  cy
 that  we  may  nominate  the  Chair-
 man  but,  as  far  as  the  Managing
 Director  is  concerned,  they  should
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 be  given  the  option  to  nominate  the
 Managing  Director,  They  not  only
 want  to  nominate  the  Managing
 Direeter,  but  whether  he  should  con-
 timue  or  not  also  should  be  at  the
 sweet  will  of  the  private  houee.  That
 would  mean  that  the  Managing  Direc-
 tor  would  be  looking  to  this  house  for
 directions  rather  than  to  the  Govern-
 ment,

 My  idea  is  let  us  professionalise  the
 management  I  am  not  going  to  ap-
 point  anybody  as  Chairman  I  will
 appoint  a  person  who  is  competent  in
 professional  management  as  Chair-~
 man  Then,  let  us  have  the  Board  of
 Directors  Then,  let  the  Board  of
 Management  appoint  the  Managing
 Director,  who  will  be  responsible  to
 this  Board  of  Directors  rather  than
 to  the  private  house  If  he  has  got
 to  be  removed,  he  cannot  be  removed
 simply  because  the  private  house  does
 not  hke  him  MHe  can  be  removed
 only  on  the  basis  of  any  charge
 of  incompetence  by  the  Board  of
 Directors  and  not  by  anybody  else
 This  is  my  concept  of  joint  manage-
 ment  In  my  view,  this  should  be
 the  concept  of  management  even  in
 the  private  sector  Simply  because
 it  is  owned  by  a  particular  house,  the
 management  should  not  be  responsi-
 ble  to  that  House  and  take  the  intc-
 rests  of  that  house  as  paramount,  ra-
 ther  than  the  interests  of  the  indus-
 try.  Today  the  main  difficulty  is
 that  even  though  it  is  professional
 management,  its  loyalty  is  to  the  house
 and  not  to  the  mdustry  as  such  This
 is  what  I  call  de-linking  the  manage-
 ment  from  ownership  TI  do  not  mind
 who  owns  it,  but  it  should  be  run  by
 professionallly  competent  people  with
 integrity,  who  wouki  take  the  imte-
 rests  of  the  industry  and  that  enter-
 prise,  and  not  the  interest  of  the
 house,  even  though  they  may  have
 a  dominant  interest  in  that.  How  to
 bring  about  it  is  a  different  thing  al-
 together.  I  can  tell  the  hon  House
 that  the  question  of  de-Hnking  of
 management  from  the  ownership  of
 the  bigger  houses,  not  nattonalisation,
 is  wndér  examination.

 453LSesd
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 Apart  from  that,  in  the  joint  sector
 there  can  be  no  question  of  handing
 ove  the  management  to  the  private
 sector.  Then  they  can  have  the  pr'-
 vate  sector;  why  go  in  for  the  joint
 sector?  They  want  not  only  contri-
 bution  but  creation  of  confidence  in
 the  public  that  the  Government  are
 also  participating  in  this  and,  there-
 fore,  you  can  subscribe  to  this  with
 some  confidence,  and  still  they  want
 to  retain  their  hold  on  the  manage-
 ment.
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 Certainly,  I  am  not  going  to  be  a
 party  to  that.  That  is  not  my  concept
 of  the  joint  sector.  Thig  is  the  real
 difficulty  as  could  be  anticipated

 Both  the  Birlas  and  Bangurs  are
 not  willing  to  consider  this  sort  of
 management  When  we  say,  Birlas,
 you  know  there  are  so  many  Birlas
 now,  not  just  one  There  gare  so  many
 houses  of  Birlas  This  is  one  branch
 of  Birlas  They  are  not  willing  to
 consider  this  sort  of  management
 Bangur  also  met  me  He  also  thinks
 that  he  cannot  agree  to  this.  He  says,
 “As  far  as  the  Managing  Director  is
 concerned,  he  should  be  my  man  If
 I  do  not  like  him,  he  should  be  re-
 moved.”  He  put  it  bluntly  This  is
 where  it  has  gat  into  a  deadlock.

 This  is  not  a  newsprint  project.  The
 hon  Member  wanted  to  link  it  up  with
 the  shortages  of  newsprint  and,  there-
 fore,  to  yield  to  the  compulsions  cf
 the  circumstances  to  the  larger  houses
 These  are  only  printing  paper  and
 pulp  projects.

 SHRI  S  R  DAMANI:  There  is
 the  shortage  of  all  type  of  paper.  I
 have  no  intention  to  bring  any  such
 thing  here.

 SHRI  C  SUBRAMANIAM:
 dea]  with  that  aspect  also

 Therefore,  it  is  a  question  of  wha}
 do  we  do  about  it  If  they  are  not
 willing  to  do  it,  we  can  as  well  give
 it  as  a  private  project  saying,  “You
 float  the  thing:  you  get  the  maney
 and  go  on  with  it.  You  cannot
 the  Government  to  participate  in  it.”

 I  wil
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 There  is  also  a  question  of  H.P.C.
 taking  over  these  two  projects  aleo
 in  U.P,  and  Madhya  Pradesh.  This  is
 under  consideration,  But,  unfortuna-
 tely,there  are  constraints  of  resources,
 We  have  some  proposals  with  regard
 to  resources  algo.  This  is  a  matter
 wihech  is  still  wnder  discussion  with
 the  Planning  Commission  ag  fer  as
 these  two  projects  are  concerned.

 Apart  from  that,  we  have  already
 licensed  sufficient  capacity  in  the
 private  sector  and  they  are  all  com-
 ing  forward  with  regard  to  expan-
 sion  Therefore,  there  is  no  question
 of,  for  the  purpose  of  just  getting
 more  production,  ourselves  to  contri-
 bute  to  the  equity  and  grant  the
 management  to  the  private  sector.  It
 is  not  going  to  happen  If  it  is  neces-
 sary,  I  would  like  to  take  up  in  the
 Public  sector.  I  think,  we  can
 Manage  the  resources  also.  This  is
 my  judgment.  But  it  is  ultimately
 the  Planning  Commission  and  the
 Finance  Ministry  also  to  agree.

 Then,  the  hon.  Member  mentioned
 about  small  plants  Here  also,  small
 plants  are  coming  up,  say,  of  20  ton-
 nes,  25  tonnes,  etc.  There  is  no
 question  of  big  houses  coming  in,
 There  are  quite  a  few  small  projects which  are  already  under  operation
 and  new  projects  are  also  under  im-
 plementation  Therefore,  we  should not  confuse  the  issups  by  saying  that
 because  there  is  the  shortage  of  paper, let  us  yield  to  the  compulsions  of  the
 circumstances  and  let  us  accept  all  the
 terms  put  forwarq  by  the  larger houses.  That  is  not  going  to  happen.

 SHRI  B.  V.  NAIK:  Where  hag  the
 joint  sector  succeeded  then?

 SHRI  C  SUBRAMANIAM:  We  have a  large  number  of  joint  sector  pro- jects  Take,  for  example,  the  Gujarat Fertiliser  Factory.  It  is  a  joint sector  project  with  complete  Govern-
 ment  management  It  has  succeeded. Then,  there  is  the  Scooters  Ltd. which  ig  being  put  Up  as  a  joint  sec- tor  project.  It  is  a  joint  sector  pro-
 ject,  Governing  owning  5i  per  cent
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 and  even  a  foreign  party  owing  0
 per  cent  along  with  a  private  party.

 A  large  number  of  projects  are  being
 implemented  by  the  State  .  Govern-
 ments  and  private  people  participat-
 ing  together.  Already,  there  are  quite
 a  large  number  of  projects  under  im-
 plementation  and  aleo  under  produc-
 tion.  Therefore,  this  is  not  new  con-
 cept.  But  here,  because  they  think
 that  they  are  bigger  houses  and  they
 can  dictate  terms,  and  they  think  we
 should  yield  to  them  with  regard  to
 the  question  of  having  Menaging
 Derectors,  they  are  under  an  illusion.

 eee

 ‘18.20  hrs.

 DISCUSSION  RE:  RECENT  ROCK.
 BURSTS  AND  LANDSLIDES  IN

 KERALA

 MR  CHAIRMAN:  Now  we  take  up
 the  discusion  under  Rule  973  Mr.
 C  M  Stephen  to  raise  a  discusmon  on
 the  recent  rock-bursts  and  landslides
 in  Kerala.

 SHRI  C.  M  Stephen  (Muvattu-
 puvha):  Mr.  Chairman,  I  am  _  really
 sorry  that  I  have  to  take  the  time  of
 the  House  at  this  late  hour  But  there
 is  ample  justification  for  it  If  my
 memory  is  correct,  this  is  the  firat
 time  that  on  an  issue  like  this  concer-
 ning  Kerala  we  are  seeking  the  indul-
 gence  of  the  House  for  a  hearing  I
 have  heart  discussion  about  drought
 and  floods  being  raised  umpteen
 times,  but  we  have  never  come  here
 to  place  before  the  conscience  of  India the  agony  which  Kerala  is  now  going through.  I  use  the  word  ‘agony’  with the  full  implications  of  it,  realising the  situation  there,

 What  has  been  happening  in  Kerala
 today  is  a  total  disaster,  if  I  may  say so,  The  disaster  ig  three-dimensional, coming  simultaneously.  There  is  on the  one  side  the  sea  erosion  on  a large  scale  rendering  a  large  number of  fishermen  in  a  situation  of  comple- te  starvation  and  water  encroaching into  the  land  of  Kerala,  Then  ae  fer the  middle  low-lying  area  of  Kerala,


